o

CENTRAL ADMINISTRATIVE TRIBUNAL BAD _ BENCH

| ALLAHABAD .

d Allahabad this the Q-L"‘ day of 1996,

. - Hon'ble Mr, Justice B.C, Saksena, Vice-Chairman
CTrTaa 3 Hon'ble Mr, s, Das Gupta, Ad ministrative Member. .

1], Original lication no, 260 of 1992,

Shilv Narayan Pateriya, S/o Shri R.R. Pateriya, R/o Gan-
dhi Nagar, Nai Basti, near Ploice Chowki, Lalitpur.

se e ﬂ)plicant.

Versus: ;

1. Union of India through General Manager, Céntral
Railway, Bombay, VT,

T Bl

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bomba}'-

iii. Divisional Railway Manager, Central Railway, Jhansi, ;
3 :
| +++ Respondents i

Al ongwith

A Origingl Application no. 261 of 1992. E

Ghanshyam Dass Chaurasiya, S/o shri H. Chaurasiya, |
R/o 9, Ganesh Bazar, Jhansi.

se e Applicant- |

Versus

i. Union of Indiga through General Manager, Central 1
Railway, BombayyT. |

ii. Chairman, Railway Service Commission ¢Known as ;
Rallway Recruitment Board now), Bombay Central, |
Bombay. |

e e e HeSﬁoridentS-

2+ Original Application no. 262 of 1992,

Ramashanker Iripathi, s/o sri H.L. Tripathi, R/o 4,
Sujekhan Khirki, Jhansi'.

y—

Applicant

Versgus

* f
$ . Lhe i of Indias thro;gh CERe” ) r;nager, Central '
Hallway, Bombay \7T # ;

?

!




e | ' . h
1] /2 [/ | i
i ii, Chairman Railway Service Commission (now known

as Railway Recruitment Board), Bombay Cenatral,
Bambay .

iii. Divisional Railway Manager, Central Railway,

thns:l. - "

et -

oo Hospﬂﬂdents.

3. Original Application no. 203 of 199z. .

Ram KUmar Mamdeo, S/o Sri Sitaram Namdeo, R/o 474 near
Bihari ji ka Mandir, Babina Cantt, District Jahnsi.

!

] | e e A.pplican‘t.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

~ii, Chairman, Railway Service Commission ( now known
as -Railway Recruitment Board), Bombay.Central,
BDmbaY¢
«s+ Respondents.
4. Original Application no. 264 of 1992.

Rgkesh Kumar Srivastava, S/o Sri V.P, Srivastava, R/o
Behind Normel School, Gooler Naka, Banda.

* e &pplican‘l‘..
Versus

i, Union of India, through General Manager, Central
Railway, Bombay VT,

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay VT.

iii. Divisional Railway Manager, Central Railway, Jhansi.

.++ Respondents.

i e e e

€. Original Applicastion no. 265 of 1992,

Km. Altka Wakankar, D/o Shri V,G. wakankar, R/o 49
Narsingh Rao Turlya, Jhansi.,

—«0s dpplicant

Versus

i. Union of indi, Through General M nager, Central
5 ‘ ' ....3/-

Yo V-




/3 1 i

Railway, Bombay VI. h

ji., Chairman, Railwai service Commission (now known |
3s Railway Recruitment Board), Bombay Central, i

Bombay .
y ki S YR Hespondﬂﬂts ©

‘4. Original Application no. 266 of 1992.
pDilip Kymar Agarwal, s/o Shri N.C. Agarwal, R/o 45,

Chatwiyana, Jhansi.
«s. Applicant.

Versis

!

i. Upion of India through General Manager, Central
Railway, Bombay VT. |

i3. Chairman, Railway Service Commission ( now known as
Railway Recruitment Board) , Bombay Central, Bombay.

iii. Divisional Railway Manager, Central Railway Jhansi.

... Respondents.
0-A .26 of 1992

@ Avdhesh K mar Vaidh, S/o Shri U.S. Vaidh, R/o 131
Devri Mohalla, Ranipur, District, Jhansi.

> «.s Applicant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VT

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

e e RESpondentSi

qa Orlgi nal Applica‘tionno. 268 of 1992.

Satya Prakash Dubey s/o sri B.P. Dubey, C/o Bundelkhand
Medical Stores, Nariya Bazar, Jhansi.

{ B Applicant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

1. Chairman, Railway Sorvice Commlission (MW by
as Railway Recruituent Board), Ecombay cenptrel

. 8 *HQH; Bombay.
\ .-




/4 [/

)0 . Original Application no. 269 of 1992

sripal Singh, s/o shri Rajjan singh, R/o Post and Village
Chithﬂl. Distt. Etawah (UQP.)- 1“

eo e Applicaﬂt.

Versus

Unicn of India through General Manager Central
Raulway, Bombay VT.

gervice Commission &zow known
tment Board), Bombay ntral,

i.

ji. Chairman, Rail lwaI
as Railway Recru

Bombay.

jii. Divisional Railway Manager, Central Railway, Jhansi.

Respondents,

1{ . Original Application no. 270 of 1992,

Ra jesh Kumar grivastava, S/o Shri I.De. Srivastava, R/o
86 Chandra Shekhar Azad, Ganesh Bazar, Jhassi.

2y
o e Applidﬁht.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,

Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi. ’
Respondents.

0% @

1. Origingal Application no. 271 of 1992.

prakash Lodhi, S/o shri Brish Bhan Lodhi, R/o Gram and
post Bhamboisir, Tehsil Talbehat, Distt. Jhansi.

s e Applicant.

Versus

3 Union of India throggh General Manager, Central
Ra~lacy, Bombay VI,

§4. Chairzen Railway Service Commission (now Knowi
ss Railway Recruitment Board), Bombay Central,

Bomrbay. |
\

’f"‘q'."}*f 0 nfi/"-

—m o -— *}W ) &
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{ii. Divisional Railway Manager, Central Railway, i
Jhansi. -

oo Respﬂndleﬂts-

L/
. -~ 13. Original Application no. 272 of 1992.

Jai Prakash Mishra,*s/o Shri Madan Mohan Lal Mishra, R/o
B, -nansly

81, Baragascn, -n2
o4 App licant.
: Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay. /

jji. Divisional Railway Manager, Central Railway,
Jhansi-
oe e Respa’idents.

1&. Original Application no. 273 of 1992.

Sayyed Aizaj Mohammad, S/o Shri S.I. Mohammad, R/o
682/6, Tondon Compund, Civil lLines, Jhansi.

... dApplicant.

Versus

Union of Ind a through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission,( now known
as Railway Reécruitment Board), Bombay Central,

BmebaY-
jji. Divisional Raillway Managerl, Central Railway,
Jhans s
... Respondents.

? . 14, Origiral Application no. 274 of 1992.

Deepak Babu Rawat, S/o Shri R.N. Rawat, R/o 83 Chhatra-
salpura, Lalitpur (U.P.).

. ® App lic antn
Viersus

i, Union of lndia through Genersl venager, Central
Railway, Bombay VI

\?.,J,, B0l




Ve

Service Commission ( now known :

i5. Chairmen, Railway
Bombay Central,

as Railway Recruitment Board),
Bombay .

$ii. Divisional Railway Manager, Central Railway,

Jhansi.
vos Bespo_ndentsy

asplication no. 276 of 1992.

16. COriginal !
Santosh Kumar Sharma, s/o shri B. Sharma, R/o 155/20,

Subhash Pura, lalitpur (U.P.) |
Applicaﬁt. ,

versus

i. Union of India through General Manager, Central

Railway, Bombay VT

Railway Service Commission (‘now known

ji., Chairman,
uritment Board), Bombay Central,

as Railway Rec

Bombay .
iii. Divisional Railway Manager, Central Railway,
JhanSin ,
... Respondents§
M. Original App lication no. 276 of 1992. ks 2

Mahesh Chandra Sharma, s/o shri R.D. Sharma, R/o 241
Outside Datia Gate, Behind Home Guard Training Center

Jhansl.
s App lic ant .

Versus

neral Manager, Central

ie Union of India t hrough Ge
Railway, Bombay VIe

$i. Chairman, Railway Recruitment Board (Priviously

known as Raillway Service Commission), Bombay

Central, Bombay.
Respondents.

1%, Original Application no. 277 of 1992.

R.S. Updhayaya. S/o Sri H.S. Updhayaya, R/o Railway QT.
no. G=Block, AQra Cantt.

s 0" Applican't.

VETr sus

i-v nf lndia through Genelal Managerl, Centra

\ T/ =
he

————

|
|




BT

Hai“lway , Bombay VI.
vice Commission ( now known

ji. Chairman Railway SeT
as Railway Recruitment Board) s Bombay :Ceptral,
q{ Bombay. L
§34. Divisional Railway ManageT, Central RailwaYeulili. . &
Jhansi. _ N | e -
e e Hespﬁndent!';-; §

19. Original App lication no. 278 of 1992.

om Prakash Rai, g/o shri P.P-. Rai, R/o (C/0) Bhatriya
Lodge, Manick Chowk, Jhansi.
... Applicant.

Versus

i. Union of IndZa through General Manager,
Railway, Bombay VI«

2ilway Service Commission (now known
Board), Combay Central,

Central

ii. Chail‘man, R
as Railway Recruitment

iii. Divisional Railway Manager, Central Railway,

8 Jhansi.
j se e Re spondEﬂ'tS.

po. 279 of 1992.

90. Original Application
B.L. UpdhayaYa, R/o 182/1

Ajai Kumar Upadhayayas s/o Sri
Bar ubhonde la, Jhansi.

LR

App licant.

versus

i. uni-n of India t hrough General Manager, Central

Railway, Bombay VI,
|
Cormission (now known

jj, Chairman Railway Service
ard) , Bombay Central

as Railway Recruitment BO

Bombaye.
jii. Divistonal Rablway ManagerT, Central Railway,
Jhansi.

Respondents.

24 . Original App lication no. 280 of 1992.

Eam Swaran Ahirwar, s/o Shri Tambe, R/o Gram Bar
1 ohaga Via Keonch, Distt. Jhansi. !
App licant

=i post

L

P i
| - N |
i - Versus QFR PR - ¥ i
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i. Union of India through General Manager, Central

Railway, Bombay VT.
vice Commission (now known

ji. Chairman, Railway Ser
2c Railway Recruitment Board), Bombay Central,

Bombay.

- jii. Divisional Railway Manager, Central Railway, Y
Jhansi.

aee RespﬂﬂientS-

plication no. 281 of 1992,

Mahendra Kumar Tripathi, S/© shri B.D. Tripathi, R/o0
305/2, Jhokan Bagh, Jhansie. |

29. Original Ap

Applicant.

ae®

versus

an Union of India through General Manager, Gentral

Railway, Bombay VI.

ji. GChairman, Railway Service Commission (now known
-s Railway Recruitment Board) , Bombay, Central
Bombay. :

Divisional Railway Manager, Central Railway,

e [I i::l"e L ]

iii.

23. Original gpplication nO. 424 of 1992.
$ Rajesh Chandra Tripathi, s/o shri A.S. Tripathi, R/ o
Kaloo Kuwan, Tinwaril Road, Banda.
PR Applican't.

Versus

Union of India through General ManageT, Central
Railway, Bombay VT.
vice Commission (now k nown

5i. Chairman, Raillway SeT
t Board), Bombay Central,

as Railway Recuritmen
Bombay.

Divisional Railway Manager, Central Railway, Jhansi.

iii.
Respondents.

L

ofy., Original Application no. 425 of 1992.

Rekesh Kumar Awasthi, 5/o shri L.S. Awasthi, R/o 76
Bhsudc o, "Raxa 30 Fal, Jhensi.

[ A"J;Jlicaﬂt.

%j "“'9f'
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service
twent Board), Bom

Divisional Raliway Manager, Central Railway,

*oe e

Versus

i. Union of India t

Railway, Bombay VIe.
ji, Chairman, Railwai

as Railway RgCr

Bombay . ' ,
iii.

Jhansi.
24.

OIig::Lnal A,pplication No. 428 of .1.992t

hrough Gem'a.ral Mgnager,

Commission (now knonw
bay Central,

Central

Respondents.

Jamaluddin Khan, s/o

Shri N.U. Khan, R/o

Deen D3ayal Nagar

C/o A.B.M. Building
Jhansj-.

Materiak, Nandanpura,

an® mplic antl-
Versus |
i. Union of India through General Manager, Central
- -Railway, Bombay VI
1i., Chairman, Railway Recruitment Board (previously
knonw as Rallway Service Commission), Bombay
Central, Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansl.

e n e Respondem:s.

o6 Original Application no. 429 of 1992.

vinod Kumar Awasthi, s/o shri R.R. Awasthi, R/o Mohalla

Hatwara, P.O. Talbehat, Distt. Lalitpur (U.P.) o

... Applicant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission (now known
as Railway Recpuitment Board), Bombay Central
Bombay. ,

jii. Divisional Railway Manager, Central Railway,

Jahnsi.

Sipri Bazarl,

Respondents.

Qiit'lllO/-

\ el




- e e T e

i Ghairman, Railwax ervice+Commissi n (now‘known k. :uh
~ as Railway Hecru Bom:d) Bombay central =" ‘-
s 54 Bombay. 5 ; G AL - ..---&4 % 2
, a»$*ﬁ5;¢ﬁﬁ‘;.h;1: . h R s
i:li. pivisional Railway Mahfaghﬁﬁmntrﬁﬁ?ﬂ” Yoo W, ;ﬁ_fﬁh
AR |- o BT TP i e T s L R

/] 8 [/l

i. Union of India through General Manager, Cﬂﬂtral HH
Railway, Bombay VT . v :

- gy

- : I . A :i;. 4 il
ATy .'-',...1 R.spondqntm
21. Original .\ﬁplication no. 281 of 1992.

Mahendra Kumar Tripathi, S/© shri B.D. Tripathi, R/o
305/2, Jhokan Bagh, Jhansi. " ,

EA ”Plicaﬁo '
versus bl s

30 Union of India th:r:ough General Manager, Gentral
Railway, Bombay

‘43, GChairman, - Railway Service Cﬂmmiﬁsiﬂn (now known
as Railway Recruitment Board), omba'{ Central

Bombay.

333, Divisional Railway Managerl, Central Railway,
Jhansi.

|
oo ® Re Sp Dniﬁ!gﬂtfi .

23. Original &pplication NO. 424 of 1992.

e — - e ———
= - e .
" PR e Ll 1 a
- 'y o

i esh Chandra Tripathi, s/o shri A.S. Tripathi, R/©
oo Kuwan, Tinwari Road, Banda.

e v e &ppliCan't.

Versus

]
e

i. Union of India through General Manager, Central
Railway, Bombay VT.

j4. Chairman, Railway Service commission (now known
as Railway Recuritment Board), Bombay Central,

Bombay e
§ii, Divisional Railway Manager, central R3ilway, Jhansi.

o oie Respondents.

o%. Original Application n@. 425 of 1992.

Rakesh Kumar Aawasthi, S/o shri L.S. Awasthi, R/o 76
Yasudeo, 'Bara B3 zar, Jhansi.

... Aopplicant.

\
\10,), a0 [~

P ————— — -

e ) gl [FIRERR et T T AT (I e W e T, Z

’ o T AT TR A
L




// 10 [/

. Original Application no. 916 of 1992

Madhukar Deo Pandey, g/o shri R. Pandey, R/o Post
Baldeo, Distt. Mathura (U.P.) » |
i/ | | ... Applicant,
/ © . Vversus 4 ‘ji_:zgu;;;_. 1 £
»ral Hanager; dﬁg‘fal Lz

-

-~ 3,7 Union of India through Gene
Railway, Bombay VI.
B e nll"'lg‘l"d {previously

ii- Chairman' Railway NELL Uduus i o-u=
known as Railway seryice Commission), Bombay

Central, Bombay.

3ii. Divisional Railway Manager, Central Railway,

Jhansi.
R»Bspoment-ﬁ-

e

28 . Original Application no. 918 of 1992.

s/o Shri V.S. srivastava, R/0

Rajendra Kumar srivatava,
sipri Bazar,

554/7, Chitra Gupt Bhawan, Adarsh Nagar,

Jhansi.
App licant.

Vversus

Union of India through General Manager, Central

B 1.
' Railway, Bombay VI.
ment Board, Bombay, Cen-

ii. Chairman, Railway Recruit
Railway Service

tral (previously known as
Commission) .

jii. Divisional Railway ManagerT, central Railway,

Jhansi.
Respondents.

[

29. Ooriginal Application no. 920 of 1992.

Ram Gopal Rai, S/o shri B.L. Rai, R/o 29 Ramlila Maidan,

Babina, Distt. Jhansi.
Applicant

[ I

Vesus
i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Board (Previously

rnows as Railway Service Commission), Bombay

Central

. 8 &

%t\, e




/RIS e

iii. Divisional Railway Manager, Central Rallway,
Jhgnsi.

e Responden‘tS.

26 . Original Application no. 922 of 1992

pankaj Kumar Gupta, S/0 shri S.B8. Singhal, R/o Rly.
Qr. No. MB 178-4, Station Road, Agra Cantt.

‘ oo Applicant.

\Versus

i, union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bambay
Central.

jii, Divisional Railway Manager, Central Railway,
JhanSit

... Respondents.

30 o Original App lication no. 923 of 1992

Pradeep Kumar, s/o Shri P. Narayan, R/o house no. 475
near Rihari Ji Ka Temple, Babina, Jhansi.

A
- e e App lic an‘t 2
Versus

ie Union of India through General Manager, Central
Raiilway, Bombay VT.

ii. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

iii. Divisional Raillway Manager, Central Railway,
Jbeansi.

* e ® Respﬂndents.

chy P Original Application no. 924 of 1992

. swz.a Knare, W/o shri R.K. Srilvasteéva, R/o House n-.
-- 'z, Nainagarh, Nagar, Jhansi. :

..o Applicant.
Versus

i. Jnion of India through General Manager, Central
~ailway, Bombay VI. \

P\
% ; B cesnel2/~




[/ Y2ri/i

ii. Chairman, Railway Recruitment Board (Previously
known as Railway Service GCommission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,

Jhansi.
e Respﬂnden&

L |
3%, Original apnlication no. 1072 of 1992

Mohammad Israil, S/o Shri Mohd. Gani, R/o ward NO. 2,
near Railway Station Harpalpur, Distt. Chhatarpur.

s s e A.pp lic Ent .

Versus

i. Union of India through General Manager, Central
Railway, Bombay VIe

iji. Chairman, Railway Recruitment Boarad ‘(previously
known as Railway Service Commission), Bombay
Central.

jii. Divisional Railway Manager, Central Railway,
Jhansi.

s 0 HeSpondEn'tS-

3. Original Application no. 1073 of 1992. !?ﬁ

Jagdish Prasad Tewari, S/o sShri Baij Nath Tiwari, R/0
village Sunrahi, Post Tindwari, Distt. Banda.

.es Applicant.
Versus

1 Union of India through General Manager, Central
Railsay, Bombay VI.

il. Chairman, Railway Rec:uitment_Board reviously
known as Raillway Service Commission) Bombay
Gentrel

jii. Divisional Railway Manager, Central Railway,
Jhansi.

es e Re SpP ondents.

35. Original Application no. 1074 of 1392

negwat Swarup Sharwa, -/o Shrl U.S. Sharma, R/o 72,
I\Jand D\‘q’a:-" GOHUl, -’;atf‘.LITE. (U-I‘j-)

.es Applicant.

E&h:...lﬁf-

2

IE’

i om

o ————— —

b
|
i
l
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Versus

i, Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

1ii. Divisional Railway Manager, Central Railway,
Jhansie.

- e e BGEPDﬂﬁEntS.

26. Original Application no. 1075 of 1992.

Mohd. Aslam Khan, s/o shri Mohd . Yusuf Khan, R/o 114,
Mewatipura, Jhansi.

P App licant-
Versus

i. Union of India through Genéral Manager, Central
Railway, Bombay VI.

ji., The Secretary, Railway Recruitment Board (previo-
us ly known as Railway Sservice Commission), Bombay
Central.

1iis Divisional Railway Manager, Central Rail ay,
Jhansi.

s e HEspﬂndEn'tsa

3. Original Application no. 1076 of 1992.

Bharet Bhushan, S/© shri Keshav D,s, R/o Poonch, Moth,
Distt. Jhansi.

o4 Applicaﬂ't.
Versus
i. Union of India through General Manager, Central
Railway, Bombay VI.

ji. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

j3i. Divisional Railway Manager, Centr-1 Railway,
Jhansi.

'R RespDI‘-jEn'tS.
33. Original Application no. 1077 of 1992.

AsoKk Kupez Verma, 5/o shri ReS. Vermaz, R/e 1%5, Purani
fa3nal, JMansls.

..x Applicant.
PP \a8/-

g“:\' R R

i
- e,
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Versus

ie Union of India through General Manager, Central
Railway, Bombay VT.

ji. Chairmsn, Railway Recruitment Board (previously
énogn ?s Railway Service Commission), Bombay
entral.

§ii. Divisional Railway Ménager, 'Cantrail Rai lway, W
Jhans‘i. 3 ) L

eee HEspOnden‘tS.

3q9. Drigihal Application no. 1078 0f1992

Shakil Ahmad Hasmi, S/o Shri W.A, Hasmi, R/o Devganpura,
Post Panwari, Distt. Hamirpur. (U.P.). /

ees Applicant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ji. GChairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central. :

jii. Divisional Railway Manager, Central Railay,
Jhansi.

se e RESP onde [hlg .

9. Original Application no. 1081 of 1992.
Vijay Kumar Dwivedi, S/o Shri C.S. Dwivedi, R/o Village
Takali (Hastam) P.O. Hastam, Via Khurhand Station,
Distt, Banda'

ees Applicant

Versus

2l Unior of India through General Manager, Central
Railway, Bombay VT,

ii. Chairman Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

b2
b i
1 X
L}

Nivieional Railway Manager, Central Reilway, Jhansi.

«es Respondénts.

4 . Originel Application no. 1083 of 1992

ie

Sanjey Kumer C-oiwvastava, S/o Shri AiBR.L.Srivastava, R/o
103, manohwl Fura Nagar, Jharsi.

«si Applicant.
AN SRLA




i Sl T il

Versus
i, Union of .India through General Manager, Bombay VI.

ii. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission) , Bombay

: Central.
\J i3i. Divisional Railway Manhager, GCentral Railway, Jhansi. i
ses RE Spﬂnde ntse. I:

oyl —— .

.ﬂ ﬁ,,‘ :-..1 A o e Y
G40 ULiydiias nyyliﬂutiﬂﬂ no:

vinod Kumar R. Shrotiya, S/o shri Raja Ram, R/o M. Lal Gan]
Rampur, Jhansi.
| ees Applicant.

Vversus :

i. ‘Union of India through General Manager, Central
Rai lway, Bombay VI.

ji, Chairman, Railway'sérvice Commission( now known as
Railway Becruitment Board) , Bombay Central.

i{i4. Divisional Railway ManageT, Central Railway, Jhansi.
... Respondents.

_}43. Original Application no. 614 of 1993.

Ajit Kumar Srivastava. s/& shri K.B.L. Srivastava, R/o
902 Kalyani, D Civil Lipes, Unnao.

.o« Applicant.

Versus

i, ynion of India through General Manager, Central
Railway, Bombay VT.

s YT N W R, S e e

ji., Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

jii. Divisional Railway Manager, central Railway, Jhansi.

.++ Respondents.

4}, Original Application no. 1060 of 1993.

Anand Kumar Sharma, s/o Shri B.S. Sharms, R/oc {(C/o; G°T
G.D. Mishra, Pratap Ganjpura, Jagdalpur, Distt. Bastra

ves Applicant.

Versus

E ity 3.1, ~* ndia through General Manager, Central
g NG/~




e

44, /oOriginal Application no. 1465 of 1993 \V

ff 16 //

Railway, Bombay VT.

'ii, Chairman, Rai lway,Recruitment Board,( Bombay Central

Bombay .
iii. Divisional Railway Manager, Central Railway, Jhansie

... Respondents.

Sanjilv Kumar Tiwari, S/o shri R.N. Tiwari, R]o Gandhi Nagar -
Konch, Dictrict Jalaun.

oo Applican‘t.
Versus

-

i. union of India through General Manager, Central
Railway, Bombay VI.

jij. Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

iiji. Divisional Railway Manager, Central Railway, Jhansi.

P HESpUndentS-

4b. Original Application no. 20 of 1994

Arvind Srivastava, s/o Awadh Behari Lal Srivastava, R/o
307, C.P. Mission Compund, Jhansi.

ee e Applicaﬁ.
Versus

L1

i. nion of India through secretary, Railway Board,
Ministry of Railway, New De lhi.

ii., General ManageT, Centrsl Railway, Bombay VI. =

jii. Chairman, Railway Recruitment Board, Bombay Central
Bombay «

... Respondents.

47. Original Application no. 70 of 1994

Promod Srivestava, s/o shri S.S. Srivastava, R/o 157,
Chaturyana, Jhansi.

T Applicant.
Versus

1% Unicn of India through General Manager, Central
nailwey, Bombay VI.

ii, C!'-*s‘;:'rm.anr Failway Rarvhi”rﬁnf Roard, Bombay Central,
Banba

JOTUOGY \
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i{ii. Divisional Railway Manager, Central Railway, Jhansi.

oo Respﬂndents. i

 48. Original Application no. 402 of 1994

Lala Ram, S/o Shri Kashi Ram, R/o 487/3, Near Junior
High School, Nai Basti Jhansi. - ’ -

oo e Applicant¢
Versus 1

ie Unicn of India through Secretary Pailway Board,
Ministry of Railway, New Delhi.

ji. General Manager, Central Railway, Bombay VT,

iii. Chairman, Railway Recruitment Board, Bombay Central
Bombay.

'R Respﬁndent5¢

4. Original Application no. 413 of 1994.

Mahendra Kumar Agnihotri, S/o Shri Bhogl Ram Agnihotri, R/o
422, Station Road, Lalitpur.

o «.es Applicant.

Versus

ie Union of India through Sécetory, Railway Board, .
Ministry of Raiways, New Delhi.

aloles General Manager, Central Railway, Bombay VT,

iii. Chairman, Railway Recruitment Board, Bombay central,
Bombay.

... Respondents.

50 Original Application no. 488 of 1994.

sunil Kum=r Bhatnagar, s/o shri K.B. Bhatnagar, R/o near
R.E. Coleny, Civil lLines, Lalitpur.
s e Applipant
Counsel for the applicant Shri R.K. Nigam., _
Versus

i, Unior of India through Secretary, Railway Board,
Ministry of Reilways, New Delhi.

ii. General Nanacger, Central Railway, Bombay VT, :

iii. Chairmzn, Rei v:.v Recruitment Board, Bombay Central,
Bombay .

Counsel for the Respondents Shril A.V. Srivastava. |
\ tl.lllgf‘_

' |

ep ® Respﬂndent5* | l
L

: {
- ; \
. '1"-1‘
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5{. Original Application no. 141 of 1988

Km. Indra Singh, .D/o Lateé Shri Chandan Singh, R/o 536,
Nanak Ganj, Sipri Bazar, Jhansi. |

' .ss Applicant.

Counsel for the applicant. ShriAlok Dava \
Versus _ % = e J
|
i. The Union of Indiac through the General Manager,

Central Railway, Bombay VI.
ji., Railway Serivce Commission, BOmbay. f
.+« Respondents.

Counsel for the Respondents. Shri H.P. Ghakorvorty 9
shri V.K, Goel.

ORDE R (Regerved) g |

~ 1

JUSTICE B,C, SAKSENA,V.C, | I I

These 50 OI.AS involve almost identical questions of l !

fact and law., They are, therefore being decided oy a common ? i

order: |
2% Tﬁe brief facts are that din t#® Employment Notice Nok
©/80/81 was issued by the Railway Recruitment Board Bombay's

This Board was previously known as Railway Service Commissieni,

avmengdt L} |

In the said Employment NoticeLyarious non-t8chincal categories,

category Nois 25 had been indicated for the post of Probationary ﬁ
Asstt. Station Mastersi, The applicants state that they had g i

applied in response of the said Employment Notice for the said
post viz Category No, 25. They were called tp appear at the

. written test held on 21.4.1221, They were also shown as
successful at the written test and were called to appear at '11

an interview ®esk held on 31.3.1982 at Bhopal or other

c _
éntrec. The applicants further case iz that svbsequently

\Qﬂtfi’ ‘---pl?
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they were asked to ettend the psycholegical test held in the

office of the Respondent No%2 at Chwchgat., Bombay on 1245 .32.
The further case &f the applicants that thereafter a notice |
was displayed at tht notice board of the Respondent Noi2

inu:.catmg that some investigations are in procsss and after

and the appointment orders will be i.ssuod for which equal
numberm of posts were being reserved, The applicantg stated

that R® he made representation on on 11'.11.88 which got ne
responses,
Semt

3, In the meantime it appears that;the candidates
filed OAs Under Section 19 of the A.T. Act before the Bombay

Bench and the said O'As were decided by an erder dated 14,2.91
The applicants have a-lso made reference to decision by this

Bench of the Tribunal viz;(i) O.A. Not, 936 of 1987
smt., Raj Kumeri Sharma Vs%, Union of India decided on 15,5,91

(4i) O.A. No, 318 of 1989 Rajesh Kumar shivhare and Ors Vsi,

Union of India decided on 30,9%1991l%

4, The applicants further case is that after ihe

said judgnents the applicants approached the office of the
Respondent no!2 to bestow the same benefits arising out of
the said judgments to the applicants but he was told that

he should also bring such a direction from the Tribunal,., The
applicant further contend that no inquiry had been conducted
in the matter and at any rate the applicants have not been

ellowed to participate in the process of inquiry,., Their

further case is that am &m the entire examination has not been

rancalled and the appointment orders heve bcen *ssuad and 8

Nl e N AT WT-{-H"T"' .



18 20 s°

circular has alse been issued on the same subject on 3%1190,

2, The Respondent ne%2 has f jled a written statment in

almost all the O.Asi. Therein the plea/ he O.As being barred by

. - -
limitation as provided t‘-nd SOEtio 21 of the A.TJAct mwun |

raised, It has been stated that as far as the applicants are } -

~~nrarned. the final selectien of ks Category No% 25 w2$
finalised during December 1986 and the name of the applicants

do not find place in tne final panel issued, as they had

not secured adequate marks to qualify’s The 01.53 were filed
in the year 1992, A further plea taktn. in the counter aff ida-
vit is that the cause of actien on the basis of which the O.As
are being filed esannot be said to heve occurred within the

territorial jurisdiction of this Tribmal. The Employment
Notice was issued by the Respondent No'.2, the office of which
is at Bombay. The further plea taken is that the place of
stay of the applicant would not determined the jlmfﬁdiction

to file the 0.A. It has also been pleaded that the orders
jssued by the CAT Bombay Bench er Allahabad Bench does not
afford a fresh cause of action and the O.As are barred by
time. It has been pleaded by the respondent no.2 that the

said circular has no connection with the present petition.

It was meant for fixation of seniority of selected candidates
and since the petitioner \has not qualified for final selection
he has no claim for appointment, No rejoinder affidavit
appears to have been filed in any of the D‘.As.

6. we have heard the learned counsel for the
parties., .
a eede
7. We may first nﬁiﬂthﬁhe prelininary objections with

secard to the maintainebility off ThicORTon LUGRGL A

)

‘;_ %’ 2 e szl
%




s I 21953

of want of territoriml jurisdictioni, Admittedly, the
Employment Notice was issued by the Railway Recruitment
Board, Bombay and the result was required to be declared by
the Railway Recruitment Board, Bombay., The applicants have
sought the relief of a writ of mandamus to be issued to the
respondents to issue the apnointment order in favour of ths

applicant within a time bound peried in consonance with the

judgment of this Tribunal in O.A. Nor. 318 of 1989 dated

leeald
30,9 .19911. since the respondent nol2 is moutsidt territo-

rial jusiddictiien of the Tribunal evidently such a directioen
cannot be issued to the respendent noq The provisions
of Art, 226(% the Constitution of India will not goven the
sitmation’, The territorial jurisdiction of the Allahabad
Bench of the Tribunal has been laid down,3& Section 19(1)

of AqI}.Act provides that:
" subject to the other provisions of this
Act, a person aggrieved by any order
pertaining tc eny mstter within the
jurisdiction of the Tribunal may make
an epplication to the Tribunal for the

redressal of his grievance:.,"

Thus for the purposes of maintginability of the 0.A., the
sine quopnon is thal &k« it seek redressal against any order

kax pertaining tc any matter within the jurisdiction of this
Tribmal.Evidently since the Railway Recruitment Board

Bombay, mapondent 130.2 was competent to declare the result
C.c'ﬂ. ec

and it being lmioutside the territorial jurisdiction of

th'gaenlh of th#: iribunal the applicants cannot seek

ﬁhf’w
regéressal of hds grievance w%r»-tén of not being given any
T
appoirntment order by ruspcncent nc.2 o In exerciss of
undsr Sub Sec,
povers conferred wix/(1) of Section 18 A,T. Act the Central




Govt. has issuved a notification laying down the jurisdictio. A
“of the various Benches of the Iribunal, In respect of the ,f
‘h Allahabad Bench w.efh 1lb11.85 the territorial jurisdiction

|

kas indicated in the notif ication dated 1!.9'.88 Ii'lic\

“published in the Gazette of India Extraeridinary dated 1.9.88

at Pge 1 is ® State of U.P..(txcludi.ng 12 ciistricts mentioned

under slb noi4 under the jurisdiction of the Lucknow Bench

- ——— ——————
¥

w.a ol 156.1.91). The final 1list has also been shown to have

been published by the respondent no,2 at Bombayl Thus we
~are satisf jed that for want of territorial jurisdiction this |
'rBench of the Tribunal cannot take cognizance of these O.Ah |

B we may now proceed to consider the plta of the

. of the respondent no.2. The selection was made in 1982 and
shen certain discrepencies was found inquiries were held and
on completition of the inquiry the final selection list was

e

jssued in December 1986. The O.As have been filed in 1996.

Clearly the O..hs are barred by limitation as provided under

section 21 of the A.T, Act, The learned counsel for the
applicant submitted that similar matters were taken up for
consideration by the Bombay Bench of the Iribunal as also by

this Bench of the Tribunal and the decision by this Bench of
the fribunal in the afcresaid OAs were rendered in September
1991 while the decision by the Bembay Bench of the Tribunal
was rendered on 14%2.91.

9% It is fairly well settled that a decision of a

court or Tribunal deces not afford a fresh cause of action’
T
m_',question of law which came tc be decided could very well

!ccu i

have beel wiwsesa by s seplicant witrdn the period of ]i!lil‘tu-
J i 1c bleal
tion, Heving failed %o do co they cannot be pemittedhtnat
; 23
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\ the decision by the Iribunal dn other case duﬂ?b-nffordé}a '!_
\ fresh cause of actionl, The case law on the question has been

\J roported in 1994 (28) _A'Ic 810 a.IJ_.E.U Class III Vsi Union eof

Z )
considered by the Madras Bench of the Tribunal in a case ] ﬁ
4

India and Ors. We are in respectful agreement with the view

: P
: taken in the <aid.ecisionh We, therefore hold that the O.As

| | I
are barred by limitationt it

10. Wwe may now proceed to analyse certain decisions

gited at the bar. The Bombay Bench of the Tribunal vide its

judgnent dated 14,2,92 had observed that most of the applicants| 13
were not declared selected because they have obtained less |
than 150 marks The Bench in its decision rendered on 14.2.91

. marRs ctve |
wes held that the cuty off &% arbitrarp®x as it laid down |

certain qualifying marks in excess of 35% even though |
.sufficient nugber of persons were not going to join the |

—

services amd even those who had secured less than 150 marks

had to be appointed to fill the availsble vacancies which ]

! were advertised./ grtain directions were given to the respo- §
) i)
ndents(lto identify the actual number of vacancies in the Em;::lo-}

yment Notice No, 2/81-82 and the vacancies in each category
have to be further earmarked. This is for category no'25%.

(11) The respondents shall further find out as to how many
candidates, who appeared in the said examination,

have been selected finally and given appointments l

Several | o
SkmiXxxx other directions were also given which would not be
relevant for our purposes. Except to note that in compliance

wlth the directions given in the said order the High Power

f

Committee gave its report, Thereafter a contempt petition was

filed anc i i~ zoatemot petition Bombay Bench nassed an (TCer

. Ah ,
dated 6..0.93 directing 'that all those applicants who have

\
Rk
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secured 105 or more marks out of 300 shall be deemdd to ha:z

been recommended for Category Noi25 and the General Managel
P \ |
of the respective Railways shall take steps to consider |

whether these applicants can now be granted appoinhﬂrts

in the vacancies which we have indicated , within two menths
&
i

|
frem the date of receipt of the ordar!.,? ‘ 1[ :
11. The respondents thereafter filed civil appeals nol : :
1821-31/1994 and the Hon'ble Supreme Court vide its judgment
delivered on 29L9%1994 set aside the order dated 651093

passed by the Bombay Bench of the Tribunall, It did not find

any arbitrariness in the cut off marks which were éiﬁb adopted
by the High Power Committeel Thereafter certain other

petitions were filed before the Bombay Bench, Thelleading
0.A ;s 280/91% The 14 O.As were decided by a common judgment
dated 1'2.95 and they were dismissed on the grotmd of limi-
tation as also on merits. L

12. The learned counsel for the respondents has also
placed for our consideration a decision rendered by the ‘

t
Jabalpur Bench in O.A. 405/88 decided on 642,95, . The JEXEEF

: 4
wilh o .

Bench took the view that, the decisions in appeals Ey the

Hon 'ble Supreme Court through 1its judgment dated 296994
the matter has come 10 &n end and dismissed the O\ holding the i
the applicantg was not entitled to any relief:

13% These O.As have hzam to suffer the same fate’, They
are barred by limitation, not maintainable befere this Bench
and even on merits no case for jnterference is made out.

All the C.,As a1e therefore dismissed, No orders as to costs
A : e s ¥ X
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